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Sr. No. Date Orders
. IN THE HIGH COURT OF DELHI AT NEW DELHI
+ CW 7206/2003 | !
0.P. GULATI .. Petitiorier !
: Through  Mr.Salil Kapoor, Adv.:
’ versus )
THE ASSTT.COMM.OF INCOMETAXC ... Respondent
Through  Mr. J.R. Goel, Adv. -
CORAM: b
HON'BLE MR. JUSTICE D .X. JAIN
HON'BLE MR. JUSTICE MADAN B. LOKUR
ORDER
%0 11.112003
Learned counsel for the petitioner seeks leave to withdraw the wnit
petition with liberty to raise the point with regard to the satisfaction note of the
B Assessing Officer before the Tribunal.
i The writ petition is accordingly dismissed as withdrawn with
- liberty, as prayed.
A
D.K.JAIN, J°
!Mﬂ—hl'-‘ - . -
MADAN B. LOKUR, J
NOVEMBER 11, 2003
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